NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 12.09.2025 (FRIDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Vinod Kumar JS & Anr | Mr. Kaushik N Sharma
(Ins) No. 447/2025 Vs
For Urgent Listing Annie Abraham
IA No. 1287/2025 Official Liquidator of
For Stay MIR Realtors Pvt Ltd &
IA No. 1288/2025 2 Ors
2. | Comp App (AT) (CH) Veera Bhoga Vasanta Mr. Anirudh Krishnan | Mr. Naresh Kumar
No. 116/2025 Rayalu Sabbavarapu & Sangam
For Direction Anr. For Caveator
IA No. 1285/2025 Vs
Sunray Green Space
Pvt Ltd & 6 Ors.
3. | Comp App (AT) (CH) State of Tamil Nadu Mr. B Vijay
(Ins) No. 151/2025 Commercial Taxes and
Delay in refiling Registration Dept.
IA No. 1276/2025 Rep by Jurisdictional
To dispense with Assistant
IA No. 1277/2025 Commissioner (ST)
(FAC) M. Chithradevi
Vs
S.Muthuraju
Liquidator
of Nagananthana Mills
Ltd.
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
4. | Comp App (AT) (CH) Ammon Holdings Pte Mr. Arun Karthik Mr.AG Sathyanarayana
(Ins) No. 228/2024 Ltd Mohan
For Stay Vs
IA No.606/2024 CA Mahalingam
For Exemption Suresh Kumar, RP of
IA No. 607 & 608/2024 | Real Value Promoters
Pvt Ltd
5. | Comp App (AT) (CH) Triumph Global India Ms. Aakanksha Nehra Mr. Varun Srinivasan
(Ins) No. 125/2024 Pvt Ltd
For Stay Vs
IA No.339/2024 Naren Sheth,
For Exemption Liquidator of Aster Pvt
IA No. 337 & 338/2024 | Ltd



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | Comp App (AT) (CH) Amit Sanghi & Anr. Mr. Aslam Ahmed Mr. Yogesh Jagia- R3
No. 73/2024 Vs Mr. Sharad Sanghi R4
For Stay Sanghi Spinners India RS
IA No. 1097/2024 Limited & 7 Ors
7. | IA No. 1283/2024 & Ashok Chattaraj, Ms. Priyadarshini Mr. Abhijit Atur- R1
631/2025 Director of Siesta Natarajan
(For Additional docs) Hospitality Services Ltd
in Vs
Comp App (AT) (CH) Vistra ITCL (India) Ltd
(Ins) No. 469/2024 & Anr
For Stay
IA No. 1282/2024
8. | Comp App (AT) (CH) VK Abdul Rahim Mr. Babu Mr. Akhil Suresh R1
(Ins) No. 414/2024 Vs Karukapadath
For Stay CA Jasin Jose RP/
IA No. 1132/2024 Liquidator, Sargam
Builders (P) Ltd & 2
Ors
9. | Restoration App No. Yarlagadda Madhu Mr. Kumar Anurag
26/2025 Mohan Singh
in Vs
Comp App (AT) (CH) State Bank of India &
(Ins) No. 156/2024 Anr
For Stay
IA No. 417/2024
For Exemption WITH
IA No. 415 & 416/2024
10. | Restoration App No. Yarlagadda Mr. Kumar Anurag
27/2025 Padmavathi Singh
in Vs
Comp App (AT) (CH) State Bank of India &
(Ins) No. 155/2024 Anr.
For Stay
IA No. 413/2024
For Exemption
IA No. 411/2024
11. | IA No. 567, 719 & GRK Reddy Mr. Syed Datha Ms. Ramya R2
938/2025 Vs (Vakalat not filed)
(For Additional Docs.) Balasubramanian
in Mekala, IRP of Marg
Comp App (AT) (CH) Ltd & Anr
(Ins) No. 202/2025
To dispense with
IA No. 568/2025
For Stay
IA No. 569/2025
12. | Comp App (AT) (CH) Religare Finvest Ltd Mr. Ashwin Shanbhag

(Ins) No. 253/2025
For Stay
IA No. 712/2025

Vs
Liquidator, Ashok
Magnetics Ltd.

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
13. | Comp App (AT) (CH) Kaniyamparambil Ms. Saranya VS

No. 12/2024

Madhavan Babu & Anr.
Vs

Vyapar Mandir
Palarivattom Pvt Ltd &
6 Ors




14. | Comp App (AT) (CH) Annavajhala Ramanand | Mr. Y Suryanarayana | Mr. P Bhaskar R1
No. 14/2024 Vs
Lakshmi Sujatha
Tummala & 5 Ors.
15. | Comp App (AT) (CH) Casino Hotels Ltd & 10 Mr. TK Bhaskar Dr. KS Ravichandran,
No. 36/2024 Ors PCS
For Exemption Vs
IA No. 616/2024 KC Thomas & 37 Ors.
For Stay
IA No. 617/2024 WITH
16. | Comp App (AT) (CH) KC Thomas & 37 Ors. Dr. KS Ravichandran, | Mr. TK Bhaskar
No. 44/2024 Vs PCS
For Urgent Hearing Casino Hotels Ltd & 11
IA No. 747/2024 Ors
For Directions
IA No. 1032/2024
17. | Comp App (AT) (CH) Mekalai Rajkumar Mr. Prithvi Raj JS Mr. EK Kumaresan
No. 56/2024 Vs R2 R9
For Stay Chain-Sys (India) Pvt Ltd
IA No. 825/2024 & 8 Ors.
18. | Comp App (AT) (CH) Ch Veerraju & B Mr. VVSN Raju Mr. VK Sajith- R2
(Ins) No. 362/2024 Venkateswara Rao
Vs
Gayatri Projects Ltd &
Anr
19. | Comp App (AT) (CH) VC Velayudhan Nair Ms. Preeti Mohan Mr. S Eshwar R1-R3
No. 12/2025 Vs
Mannam Centenary
Textiles Ltd & 6 Ors.
20. | Comp App (AT) (CH) SLSPS Technologies Ms. Aakanksha
(Ins) No. 24/2025 Services LLP Nehra
For Exemption Vs
IA No. 106/2025 Adarsh Global Trades &
Services Pvt Ltd
21. | Comp App (AT) (CH) LBR Foundation India Mr. S Aravindan
No. 81/2025 Vs
The Regional Director
Ministry of Corporate
Affairs (Southern Region)
22. | Comp App (AT) (CH) D Srinivasa Rao Mr. D Srinivasa Rao Mr. T Ravichandran R1
(Ins) No. 117/2025 Personal Guarantor of Party-in-person
Priyaranjani Fibres Ltd.
Vs
Stressed Assets
Stabilisation Fund &
Anr.
23. | Comp App (AT) (CH) Oriental Extractions Pvt | Mr. R Surendran Mr. Akhil Suresh R1

(Ins) No. 172/2025
For Stay
IA No. 459/2025

Ltd

Vs

CA Jasin Jose
Erstwhile RP of SD
Pharmacy Pvt Ltd &
3 Ors

WITH
24. | Comp App (AT) (CH) Oriental Extractions Pvt | Mr. R Surendran Mr. Akhil Suresh R1
(Ins) No. 173/2025 Ltd
Vs

CA Jasin Jose
Erstwhile RP of SD
Pharmacy Pvt Ltd &
3 Ors




25.

Comp App (AT) (CH)
(Ins) No. 192/2025
For Direction

IA No. 542/2025
For Stay

IA No. 544 /2025

KRS Erectors Pvt Ltd
Vs

Liquidator for LITL,
Anuradha Bisani

Mr. B Ravikiran
Singh

26.

Comp App (AT) (CH)
(Ins) No. 261/2025
To dispense with
IA No. 742/2025

KGR Constructions Pvt
Ltd

Vs

K Murali Krishna
Prasad, Liquidator of ISR
Infra Pvt Ltd

Mr. Anant Merathia

Ms. JVL Bharati

27.

Comp App (AT) (CH)
(Ins) No. 262/2025
For Directions

IA No. 744 /2025

Aadarsh Surana
Suspended Director and
Prospective Resolution
Appellant of Amar
Prakaash Developers Pvt
Ltd

Vs

JM Financial Credit
Solution Pvt Ltd & 2 Ors

Mr. Pawan Jhabakh

Mr. Chethan Sagar R1
Mr. R Sivaraman R2

28.

Comp App (AT) (CH)
(Ins) No. 320/2025
For Stay

IA No. 969/2025
For Exemption

IA No. 970/2025
For Direction

IA No. 971/2025

HDB Financial Services
Limited

Vs

Srinivas Dande & 2 Ors

WITH

Mr.D O Kaviyanathan

Mr. TN Chandrassekar

29.

Comp App (AT) (CH)
(Ins) No. 321/2025
For Exemption

IA No. 974 /2025
For Stay

IA No. 976/2025
For Direction

IA No. 977/2025

HDB Financial Services
Limited

Vs

Aruna Kanchana & 2
Ors

Mr.D O Kaviyanathan

Mr. TN Chandrassekar
R2

30.

Comp App (AT) (CH)
(Ins) No. 335/2025
For Additional Docs
IA No. 1018/2025

IRP Infra Tech Pvt Ltd
Vs

Devi Engineering and
Constructions Pvt Ltd

Mr. Y Suryanarayana

Ms. Vindhya Vasini S
For Caveator

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
31. | TA (AT) No. 14/2022 Chamundesware Mr. Jerin Asher Sojan Mr. SS Rajesh
(Comp App (AT) No. Studio & laboratory Pvt
376/2018) Ltd &
4 Ors
Vs
Swarnalatha Rajaiah &
Anr.
WITH
32. | TA (AT) No. 68/2021 K. Rajaiah Since Dead | Mr. SS Rajesh Mr. Jerin Asher Sojan

(Comp App (AT) No.
413/2018

For Stay

IA No. 2031/2018)

Rep by its LR’s

Vs

Chamundesware
Studio & Laboratory
Pvt Ltd & Ors




33.

TA (AT) No. 168/2021
(Comp App (AT) (Ins)
No. 145/2020)

Vision Millennium
Exports Pvt Ltd

Vs

Edelweiss Rural &
Corporate Services Ltd

Mr. Pranay Sohini

Mr. VV Sivakumar

34.

TA (AT) No. 280/2021
(Comp App (AT) No.
80/2020

For Additional docs.
IA No. 1291/2020)
For Direction

Gurukripa Ayurvedic

Heritage Pvt Ltd & Anr.

Vs
K Balagangdharan &
11 Ors.

Mr. F Raymond
Albyness

Mr. Mohan Pulickkal
R1

Mr. Rajesh Vellakkat
R7, R8 & R9

IA No. 145/2025 WITH

35. | TA (AT) No. 281/2021 Aruna Unnikrishanan Mr. Saiby Jose Mr. Mohan Pulickkal
(Comp App (AT) No. & Anr. R1
81/2020) Vs Mr. Rajesh Vallakkat

For Direction
IA No. 207/2025

K Balagangadharan &
11 Ors.
WITH

R9, R10 & R11

36.

TA (AT) No. 286/2021
(Comp App (AT) No.
129/2020

For Stay

IA No. 1892/2020
For Exemption

IA No. 1893/2020)

AV Gopalakrishnan &
Anr

Vs

K Balagangadharan &
13 Ors

Ms. Parvathy Vijayan

Mr. Mohan Pulickkal
R1

Mr. Rajesh Vallakkat
R9, R10 & R11

37. | Comp App (AT) (CH) Flinta Real Estate LLP Mr. Udayarikar Mr. G Kalyan Jhabakh
(Ins) No. 199/2021 Vs Rangarajan
NHDPL South Pvt Ltd
WITH
38. | Comp App (AT) (CH) Flinta Real Estate LLP Mr. Udayarikar Mr. G Kalyan Jhabakh
(Ins) No. 201/2021 Vs Rangarajan
NEL Holdings South
Ltd
39. | Comp App (AT) (CH) Aegis Steel Cast Mr. Dhiren R. Dave Mr. T Durga Prasad,
(Ins) No. 17/2022 Vs PCS PCS
PEE Industrial Valve
Pvt Ltd
40. | Comp App (AT) (CH) Able Automobiles Pvt Mr. Judy James Dr. KS Ravichandran
No. 60/2022 Ltd & 4 Ors R1
For Stay Vs

IA No. 683/2022

Rekha Singhal & 2 Ors

41. | Comp App (AT) (CH) S Viswanathan Mr. S Viswanathan Mr. ML Ganesh
(Ins) No. 191/2022 Vs Party in person
Canara Bank
WITH
42. | Comp App (AT) (CH) S Viswanathan Mr. S Viswanathan Mr. ML Ganesh
(Ins) No. 231/2022 Vs Party in person

For Stay
IA No. 496/2022

Canara Bank

43.

Comp App (AT) (CH)
(Ins) No. 251/2022
For Exemption

IA No. 528/2022

Eera Investments
Vs
MR Pro Tech Pvt Ltd

Mr. Avinash Krishnan
Ravi

44

Comp App (AT) (CH)
(Ins) No. 28/2023
For Exemption

IA No. 94/2023

For Stay

IA No. 96/2023

Narappa Manohar
Reddy

Shareholder and
Erstwhile Director of
Sagar Power
(Neerukatte) Pvt Ltd &
2 Ors

Vs

Pankaj Srivastava,
Liquidator of Sagar
Power (Neerukatte) Pvt
Ltd

Mr. Chandramouli
Prabhakar

Mr. Abhishek Anand




45. | Comp App (AT) (CH) PK Ramesh, Mr. Pranava Charan Mr. Gautam S Raman
(Ins) No. 40/2024 Suspended Director of R1
For Stay Call Express
IA No. 118/2024 Constructions (India)
Pvt Ltd
Vs
The India Cements Ltd
& Anr

INSTRUCTIONS FOR SMOOTH VC HEARINGS
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3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

By order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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